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MINISTRY OF AGRICULTURE
(Department of Agriculture and Cooperation )
NOTIFICATION
New Delhi, the 21st Novembper, 1996

GSR 538 (E).—In exercise of the posvers conferred by sub-clause (ii) of clause () of section 3 of the Insecticides Act.
1968 {46 of 19681, the Central Governmeni, afier consultation with the Central [nsecticides Board. hereby includes the follow-
ing substances 1n the Schedule 1o the saud Act. namely '— :

Common Name Chenucal Name

Acrirathrin {$-C cvno-3-phenoxy benzyl (z3-(IR.35)~-2. 2-dimethy!-3-{2+(2.2.2-trifluoro- 1 -trifluorometiy!
cihoxy carbonyl) vinyl] cvclopropane carboxylate.

Cvanophos 0-4-cyanophenyt 0, O-dimethyl phosphorothioate: 4-{dimethoxyphosphino-ihioyloxy} benzanitnle.

Fluquinconazole 3-(2,4-dichloro phenyl)-6-fluore-2 (iI-1,2,4-triazol-1-y1) quinazolin-4-(3H)-one. - '

Transfluthrin 2,33, 6-tetrafluorobenzyl (IR.3S5)-3-(2. 2-dichloro vinyl}-2, 2—dimethyl-cycioproparie carboxvlate.

Trflumizole (£)-4-Choloro-oc, 3, 3c-trifluoro-N-( 1-imidezol-1 -y!-2-propoxy etltylidene)-0-toluiding.

Tebufzrozide N-tert-butvl-N-(4-cthyl benzoyl}-3, S-dimethyl benzonvdrazide.

{No. 19-1/93-PP 1|
NEELA GANGADHARAN. Jt. Secy.

Foot Note :—The Scheduie to the [nsecticides Act has been amended vide the following potifications published in
the Gazette of India, extraordinary.
1. G.S.R 9 dated 9-1-75
2. G.S.R. 823(E)dated 28-9-76
3. G.S.R. 200(E) dared 29-3-78
4. G.S.R. 574(E) dated 6-10-79 ~
5. G.S.R. 32(E) dated 12-2-80
6. G.S.R. 50G(E) dated 18-6-95
7. G.3.R 83%(F) dated 14-11-95
8. G.S.R 31(E)dated 15-1-87
9. G.S.R. 7T30(E) dated 30-10-93
0

10. G.S.R. 10(E) dated 3-1-96
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